JI TEM NO 60 COURT NO. 3 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).12469/2010

(From the judgenent and order dated 27/01/2010 in SA No. 115/2010

of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

GURU CHARAN SI NGH Petitioner(s)
VERSUS

STATE OF U. P. & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )
Date: 31/01/2011 This Petition was called on for hearing today.

CORAM : HON BLE MR, JUSTI CE R V. RAVEENDRAN
HON BLE MR JUSTI CE A. K. PATNAI K

Sunita Pandit, Adv.

Avni sh Si ngh Yadav, Adv.
Ram Shor oman Yadav, Adv.
H mansu Tyagi, Adv.

U jawal Pandey, Adv.
Ankur Yadav, Adv.

Asha CGopal an Nair, Adv.

For Petitioner(s)

For Respondent (s) Braj esh Verma, Adv.
Yati sh Mohan, Adv.

E.C. Vidya Sagar, Adv.

SS5 FSS5555

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Perused the letter.

Request for grant of time for filing rejoinder is
rej ect ed.

( Ravi P. Verma ) ( MS. Negi )
Court Master Court Master



